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Tao,
The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judici . illi il.com

Sub: Supplementary Report in Compliance of order passed in 0.A. 1252019

Gir,

Vikas Singh Vs Uttar Pradesh Pollution Control Board and Ors. on

Uttar Pradesh Follution LOMHOL TUS2 o= —=—

30.07.2019.

With reference to the above subject mentioned above, this is to inform you

that in Supplementary report in compliance of order passed in O.A. 125/2019 Vikas
Singh Vs Uttar Pradesh Pollution Control Board and Ors. on 30.07.2019, the
compliance report is submitted for kind perusal and necessary action please.

Yours Sincerely

vl'"'.{

F Regional Otficer

Copy to:

Member Secretory, U.P. Pollution Control Board, Lucknow for information.
Shri Pradeep Misra, Advocate, Hon'ble Supreme Court/NGT, New Delhi tor
perusal and necessary action please.

Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.
Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow
for information.

/

Regional Officer
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Supplementary Report in Compliance of order passed in O.A. 125/2019 Vikas Singh
Vs Uttar Pradesh Pollution Control Board and Ors. on 30.07.2019.

The matter is regarding closing down the brick kilns operating in violation of the
Uttar Pradesh Brick Kiln (Siting Criteria for establishment) Rules, 2012. In compliance of
Hon'ble Tribunal’s order dated 24.01.2019, the factual and action taken report has been
filed by Board. However, Hon'ble Tribunal its order dated 30.07.2019 has made following

observations:

“....The report furnished by the UPPCB shows that inspection was carried out and action
has been taken for the brick kilns not having consent to operate or violating the siting or other
criteria but the report does not show the air quality level and the capacity of area to sustain the
activity of brick kilns, without exceeding the air quality norms.

Let a further report be now filed by the joint Committee on the above aspect. The UPPCB
may also furnish an action taken report based on the findings of the joint Committee in the report

In compliance of above orders, it is humbly submitted that brick kilns operate
seasonally and all kilns in the region are presently closed due to off-season. As
recommended by the joint Committee, only kilns which are complying with siting
criteria, CPCB guidelines, EPCA directions and having a valid consent to operate from
Board shall be allowed to operate in forthcoming season and strong vigil shall be ensured

for same.

With regards to air quality of the region, presently on Continuous Ambient Air
Quality Monitoring Station (CAAQMS) is operational in Hapur at New Collectorate
Building, Hapur, same is linked with CPCB server. Besides this manual monitoring is
also done at two locations, M/s Jindal Pipe Ltd., Jindal Nagar, Hapur and 771, Shri Nagar
Colony, Park Lane, Railway Road, Hapur. Air quality data from all these locations are
available on Board’s website. Ambient Air Quality Data monitored between November
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2018 till August 2019 is annexed with the report as Annexure I. The data is comparable to
air quality data of NCR region.

As far as study to carry out the capacity of area to sustain the activity of brick kilns,
without exceeding the air quality norms is concerned, Member Secretary, Uttar Pradesh
Pollution Control Board vide his letter dated 30.09.2019 has requested Director, IIT-
Roorkee, Roorkee,Vice Chancellor, Jamia Milia Islamia, New Delhi and Director, 1IT-
Delhi to send proposals for conducting detailed study on above mentioned points for
District Hapur, copies of the letter is annexed as Annexure II of the report. It is humbly
submitted that the process of awarding the project to conduct a study regarding air
quality level and the capacity of the area to sustain the activity of brick kilns without
exceeding the air quality norms in district Hapur shall be expedited once the proposals
are received from above mentioned institutes,

The supplementary report in the matter is being submitted for your kind perusal

Junior Engineer
U.P. Pollution Control Board,

Ghaziabad
R;glgﬁ_ﬁ' 1 Officer
45

and necessary action please.
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02 #=arer ufwge qmv wfedl AR Jindal Pipe Lid, 22* Milestone, Delhi-Hapur Road,
Jindal Nagar & Sri Nagar Colony, Park Lane, Railway Road, Hapur # aifes fvam &

5. Manth Jindal Pipe Ltd, 22™ Milestone, Delhi-Hapur Sri Nagar Colony, Park Lane, Railway Road,
No. Road, lindal Nagar (U.P) Hapur [U.P)

50, NO, PMI0 | PM25 50, NO, PMID | PM25

g/m’) | e/m’) | be/m’) | emh) | Gwm’) | eim’) | eim’) | (ag/m')

1. | Nov2018 22.87 36.32 41833 | 22946 16,72 28.05 36984 | 14535

2. | Dec2m1B 19.50 30.74 a2153 | 16401 15.40 2567 34495 | 141.38
3, | Jan 2019 17.37 28.0 31048 | 158.04 14.0 23.25 260,72 | 158.61
a. | Feb2019 16.02 2559 25460 | 15748 963 1852 15755 98 70
5. | March 2018 16.13 26.18 22386 | 13635 1082 20.38 153.16 | 85.02
6 | April 2019 18.68 30.19 339.27 86.03 1531 2463 243.41 59.08
7. | May2019 17.64 28.73 373.18 | 105.24 13.70 23.42 23755 76.69
|8 June2018 14.74 2441 251,73 60,64 13.63 23.10 203.04 67.06
9. | July2019 11.29 2070 | 16493 | 69.2 11.28 3035 | 15955 | 39.04
10. | August 2019 11.29 19.82 111.90 24.09 7.12 1534 77.13 3954
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To,
Vice Chancellor,
Jamia Millia Islamia.
Jamia Nagar, Okhla,
New Dethi.
Email ve/aljmi.ac.in, nazmaakhtar@gmail com
Sub - Assessment of Environment carring capacity of Hapur Area to sustain the
activity of Brick Kilns, without exceeding the nir quality norms
R/Sir,
3 Please refer the order dated 30-07-2019 in OA No. 12572019 in the matter of Vikas
Singh Vs U.P. Pollution Control Board and others passed by Hon'ble National Green Tribunal
Pﬁn:ipalﬂencthwD:H\i(mﬂ aﬁadlnd}.lh:nﬁutivcportimnﬁhcordu':maﬁumkr-
v P The report furnished by the UPPCB shows that inspeciion was carried owt
and action has been taken for the brick kilns not having consent o operate o violating the
siting or other critenia
but the report does not show the air quality level and the capacity of area 1o yusiatn
the activity of brick kilns, withou! exceeding the air quality norms
Let a further repornt be now filed by the joint Committee on ihe above aspect. The
UPPCB may also furnish an action taken report based on the findings of the joint Commitiee
mlht:epmtl:fnrnhcnﬂtdﬂ:bycmiluj ich Jin.
List for further consideration on 15-10-2019"
Yoummqnumdnupleueundlhcpmpud for conducting detailed study regarding
air quality level and the capacity of area 10 sustain the activity of brick kilns without
muﬁrmmmmm.mmarwmmmmum 1o
Hon'ble NGT is attached herewith for your ready reference.
Yours faithfully
——
cetish Tiwan)
Member Seeretary
Copy To:- WOEW.U.P.PMC@BIMWFM
information and necessary action.
T (e
1mﬁmn
g . Mgy q
A -128 o aws, TR TR 7.C.-12 V, Vibhuti Khand, Gom?ti Nagas
aET - 226010 Lucknow - 226 010
e I 0522-2720828, 2720831 Phone - 0522-2720828, 2720831
Ko 0522-2720764, 2720676 Fax - 0522-2720768, 1720676

g.mal  :info@uppch com
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lo,
Director,
HT Delhi,
Hauz Khas,
New Delhi.
E-m-i'dirmu[ﬂlla:hmﬂuacm
Sub - Assessment of carring capacity of Hapur Area to sustain the
MﬂHMMMMIquﬂl}m
R/Sir,

Please refer the order dated 30-07-2019 in OA No. 125/2019 in the matter of Vikas
Singh Vs U.P. Pollution Control Board and others passed by Hon'ble National Green I'ribunal
MMMM(WMMMMM&MWHNM under--

"ieeeceeee... The repont furnished by the UPPCB shows that mspection was carried vut
and action has been taken for the brick kilns not having consent 10 operate o violating the
siting or other criteria

but the report does not show the air quality level and the cdpacity of area to sistain
the activity of brick kilns, mmm*mm

vmnmqmmphmmdhmﬁrmmdmudmmgmﬂfng
ﬁrmﬂﬂyhﬂmﬂtﬁc%ﬂmmﬁnﬂwuﬁﬁty of brick kilns withou
:xcmdinglhnirqulirymhdimim Hapur. The copy of compliance repon submitted 1o

Yours faithfully
TAshish Tiwan)
Secretany
Copy To:- Regional Officer, U.P.PulhmiunCouu-olBauﬂ,Ghz‘uhdfur
necessary action. e
Member Secretary
E.l-'g__ ? qu_"
A -0 vy gva e T T.C-12 V, Vibhuti Khand, Gomti Nagar
FETE - 226010 Lucknow - 226 010
SN 0522-2720828, 2720831 Phone - 0522-2720828, 772083
] 0522-2720764, 2720676 Fax 0522-2720764, 2720675
-4 info@uppch.com Emall | infoMunorh roum
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To,
Director,
IIT Roorkee.
Roorkee.
Uttarakhand.

Sub - Assessment of Environment carring capacity of Hapur Area to sustain the
activity of Brick Kilns, without exceeding the air quality norms

R/Sir,
Please refer the order dated 30-07-2019 in OA No, 12522019 n the matter of Vikas
Singh Vs U.P. Pollution Control Board and others passed by Hon'ble National Green 1nibunal
- WMMMH(WMH:MWan:wsmnMn-

" oonr.. The report furnished by the UPPCB shows that inspection was carried oul
and action has been taken for the brick kilns not having consent 1o operate oF violating the
siting or other criteria

but the report does not show the air gquality level and the capacity of area io \idin
the activity of brick kilns, without exceeding the air quality norms.

Let a further report be now filed by the joint Committee on the above aspect The
UPPCBmyahufuﬂahmmimukeurepouhuedmmcl_indinpmﬂ:juimﬁmmitm

m&rww” 15-10-2019"

You are requested 10 please send the proposal for conducting detailed study regarding
air quality level and the capacity of arca 10 susiain the activity of brick kilns without
exceeding the air quality mindimiﬂi-hpll.m:npyofmwﬁmmmnmnmd o

L =l o

(Ashish Tiwart)

Member Secretar
Copy To:- wm.ur.mmcmmw for
Wﬂmuﬁm
= e —~—
: J“:_ !}""‘_’ 50 ___
A7 -128 il T 1 1.C.-12 v, vibhuti Khand, Gomt) Naj
e - 226010 Lucknow - 126 010
0522-2720828, 2720831 Phone 0522-2720828, 172083]
4w - 0521-2720764, 2720676 Fax 0522-2720764, 2720671

E-mad info@upoch 0T




